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Ashu v. State (NCT of Delhi), (Sanjeev Narula, J.), 2025 SCC OnLine Del 5531 
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Dibakar Deka v. Ratul Deka, (Chinmoy Baruah, J.), 2025 SCC OnLine Gau 4007 
Dipjyoti Adhikari v. Zamaluddin Ahmed, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2025 
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SCC OnLine Gau 4012 
Sujit Das v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 4021 
Sukur Ali v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2025 SCC 

OnLine Gau 4024 
Tutumoni Hazarika v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 4019 
Vukhuhe Sema v. State of Nagaland, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 4029 
Y. Khevito Sema v. State of Nagaland, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 4027 

  
Jharkhand High Court   [17] 

Anand Kumar v. State of Jharkhand, (Tarlok Singh Chauhan, C.J. and Sujit Narayan Prasad, J.), 
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Bhola Singh v. State of Jharkhand, (Ananda Sen, J.), 2025 SCC OnLine Jhar 3074 
Cobra Industrial Security Force (I) Ltd. v. Nilamber-Pitamber University, (Tarlok Singh Chauhan, 

C.J. and Rajesh Shankar, J.), 2025 SCC OnLine Jhar 3069 
Jharkhand Urja Vikas Nigam Ltd. v. Himadri Steel (P) Ltd., (Sujit Narayan Prasad and Rajesh 

Kumar, JJ.), 2025 SCC OnLine Jhar 3066 
Kaushal Kishor Mishra v. State of Jharkhand, (Ananda Sen, J.), 2025 SCC OnLine Jhar 3068 
Keshri Industries v. State of Jharkhand, (Tarlok Singh Chauhan, C.J. and Sujit Narayan Prasad, 

J.), 2025 SCC OnLine Jhar 3070 
Khemka Food Products (P) Ltd. v. I.S.D.S. (P) Ltd., (Tarlok Singh Chauhan, C.J. and Sujit Narayan 

Prasad, J.), 2025 SCC OnLine Jhar 3063 
Krishnanand Singh v. LIC, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 2025 SCC OnLine 

Jhar 3064 
Masih Charan Purty v. State of Jharkhand, (Ananda Sen, J.), 2025 SCC OnLine Jhar 3075 
Mohd. Jawed v. State of Jharkhand, (Ananda Sen, J.), 2025 SCC OnLine Jhar 3073 
Mulnivasi Sangh v. State of Jharkhand, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 2025 

SCC OnLine Jhar 3079 
Om Prakash Sharma v. Bharat Coking Coal Ltd., (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, 

J.), 2025 SCC OnLine Jhar 3065 
Rampravesh Gupta v. State of Jharkhand, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 

SCC OnLine Jhar 3077 
Sharma Transport Agency v. Eastern Coalfields Ltd., (Tarlok Singh Chauhan, C.J. and Sujit 

Narayan Prasad, J.), 2025 SCC OnLine Jhar 3071 
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Sikandar Mahtha v. State of Jharkhand, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 3078 
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OnLine Kar 17702 
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Keshavamurthy v. Arihant Clothing (P) Ltd., (M.G. Uma, J.), 2023 SCC OnLine Kar 1604 
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Madev v. Laxman Jattayya Naik, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 17690 
Maqbool Sab v. Putlibee, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 17694 
Narayan v. Canara Bank, (S. Sunil Dutt Yadav and Vijaykumar A. Patil, JJ.), 2023 SCC OnLine 

Kar 1605 
Ramningappa v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 17695 
Reshma Ashok Kumar Shetty v. Subhash Khachu Dukare, (Suraj Govindaraj, J.), 2025 SCC OnLine 

Kar 17701 
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Arun v. State of Kerala, (Gopinath P., J.), 2025 SCC OnLine Ker 6240 
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